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Briogin of more item under tbe 
Public Di tribution Sy tem 

1197. SHRI MADHA VRAO 
SCINDIA: 

SHR I PIYUSH TIRKI : 

Will the ini ter of FOOD AND 
CIVIL SUPPLIES be -pleased to state: 

(a) whether Government have lately 
been considerin the question of bring-
ing more consumer items under the 
Public Di tribution Scheme; 

(b) if , what deci ion bas been 
taken in this regard; and 

(c) wb t t ep ba ve b en taken in 
pursuance thereof? 

THE D PUTY MI ISTER IN THE 
D PARTME T OF ELECTRONICS 
AND IN THE M[NISTRY OF . OOD 
AND CIVIL SUPPLIES (DR. M. S. 
SA JEEVI RAO) : (a) to (c) The 
Central Government is already upply-
jog sevon e entiat commodities, namely, 
wheat, rice, Ug.H, edible oils, soft 
cok , kero nc and controlled cloth to 
th Stat I UnioD T erritories for di tribu-
t j n under the Public Distribution 
Sy tem. While it hoot decided to 
add any other commodity, the State / 
Uoion Territories are being advised 

. from time to time to add other com-
moditi s of ma s consumption for 

• di tribution through Public Di tribution 
Syst m, for which they can make 
arr n emeot on their own. M oy States/ 
Union Terrltorie h ve been supplying 
additional item of con umer goods 

, through Public Distribution System. 
Recently, th Central Government had 
held discu sion wlth the manufacturers 

.. of toi let ap·, r zor blade , torch ceJls, 
matche and cycle lyres < nd tubes, who 
hav n reed to supply these commoditie 
to the State ' or agenci s nominated by 

r them in this behalf, at the rate they 
supply t their whole Ie distributor, 
for ale of uch product through f ir 
price shops. he tat slUoion Territory 
Admini trations hI. vo b en advi ed to 
take adv ntago of thi arran mont. 
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Import of Sugar 

1199. SHRl BALASAHEB VIKHE 
PATIL: . 

SHRI K.A. RAJAN : 
SHRI RA VINDRA V AR A: 

Will the the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 

\ 

sta te : 

(a) whether Govornment have finally 
deci d about the guantum of sugar 
that will have to be imported duriDg 
1984 ; ,. . . 




